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NATIONAL COUNCiL FOR TEACHER EDUCATION

NOTlFICATION

New Delhi, the 12th November, 2014
.

.

· F. No.-62-1/2012/NCTE (N&S).-In ??rcise of th/powersconferred under Clause (dd) of Sub?section' (2) of·
Section 32 read with Section 12A of the National Council for Teacher Education Act, 1993(73 of 1993) and in

·

supersession of the National Council for Teacher Education (Determinationof Minimum Qualifications for Recruitment
of Teachers in Schools) Regulations, 2001 e.xcept as respects things done or omitted to be done before such supersession,•
the Council hereby makes the following regulations, namely:-

. I. Short Title and Commencement-

( 1) These Regulations may be called the tJational Council for Teacher Education (Determination of Minimum
Qua[ificatioris for Persons to be re.cruted as Education Teachers· and Physical Education Teac?ersin Pre-.
primary, Primary, Upper Primary, Secondary, Senior Secondary or Intermediate Schools or Colleges)
Regulations, 2014. ,

(2) They shall come into force on the date of their publication in the Official Gazette.

I.
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2. Applicability-

These Regulations shall be applicable for recruitment of teachers and Physical Education Teachers in any

recognized schoolimparting Pre-primary, Primary, Upper Primary, Secondary or Senior Secondary or Intermediate

Schools or Colleges imparting senior secondary education>
·

Exp.anation: - For the purposeofthis regulation, the term "Schoo)" includes-

'(i). A school established, owned and controlled by the Central Government, or the State Government or a

local authority;
·

(ii) A school receiving aid or grants to meet whole or part of its expenses ·:rom the Central Government or

the Stace Government or a Local Authority;

(iii) A school not receiving any aid or grants to meet whole or part of its expenses from the Central

Government or the State Government or a Local Authority.

4 Qualifications for Recruitment-

(a) The qualifications for recruitment of teachers in any recognized school imparting Pre-primary, Primary,

Upper. Primary, 'Secondary, Senior Secondary or Intermediate Schools or Colleges imparting senior

secdndary.education·shallbe as given in the First and SecondSchedulets) annexed to these Regu ations. ·

(b) For promotion of teachers the .relevant minimum qualificationsas specified in tae First and Second

Schcdulcts) arc ap?Hcablcfor consideration from one level to thenext level,

?''.

5. Powerto relax

.

Whetethe Councilis satisfied on receiptof reference from the concerned State Government that special

· circumstances exist warranting relaxation of some of the provisions of the Regulations, it may grant relaxation of

.that provision to such extent, for such time period and subject to such conditions and limitations as it may consider

necessary, in a just and equitablemanner;

Provided, that no relaxation,shall be granted under these Regulations with regard to the minimum qualifications

for appointment of teachers for Level 3 (Class I to VIII) as specified in the First Schedule.

ti. Interpretation

Ifany question anses relating to interpretation of these Regulations or equivalence of various teacher' s training

prngrammes, the Council shall decide the same.

·

.
,' .

'
., .

First Schedule

{See Sub-regulation (2) of Regulation (4)}
. .

The National Council for Teacher Education (Determination of Minimum Qualifications for Persons to be recruited

a! Education.Teachers in Pre-primary, Primary, Upper Primary, Secondary, Senior Secondary or Intermediate

· Schools or Colleges) Regulations, 2014.

LEVEL MiNIMUMACADEMIC AND PROFESSiOJVALOUALIFICATIONS

L Pre-School/Nursery (For a. (i) Senior Secondary (Class XII or its equivalent) from recognized board with at least

chiliren in the age group of 50% marks

4-6 years) .

·

·

·

·

·

.

o-.

2. Pre-School/Nursery (ii) Senior Secondary(Class XII or its equivalent) from recognized board with at least

fbllowed by first two years in 45% marks in accordance with the National Council for Teacher Education (Form

a formal school. of
.

applicationfor recognition, the time limit of- submission. of. application,

i,
determination' of norms and .standards for recognition of teacher education

programmesand permission to start new course or training) Regulations,.2002

notified on .13.l L2002

And;

b. Diploma in Nursery Teacher Education/Pre-School Education/Early Childhood

Education Programme (D.E.C.Ed.) of duration of not less than two years, or B.Ed.

(Nursery) from National Council for Teacher Education recognized institution.

1. Primary and Upper Minimum qualifications as laid down by National Council for Teacher Education

Friraary (Poi: Classes I to vide its·notification dated 23.08.2010 as amended from time to time issued in

VIII) exercise of the powers conferred under Sub-section (1) of Section 23 of the Right

. .....__,

of Children to Free and Compulsory Education Act 2009 (35 of 2009)

4. Secondary/High School (a) Graduate/Post Graduate from recogrtized University with at least 50% marks in

(For Classes IX:X) .either Graduation or Post Graduation (or its equivalent) and Bachelor of Education

.

(B'.Ed.) from National Council for Teacher Education recoznized institution.
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.
·

..
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Or

(b) Graduate/Port Graduate from recognized University with at least. 45%
·

marks in ,?J·
either Graduation or Post Graduation (or its equivalent) and Bachelor of Education

(B.Ed.) from National Council for Teacher Education recognized institution {in

accordance with the National Council for Teacher Education (Form of application

for recognitian, the time limit of submission of application, determination of norms

and standarcs for recognition of teacher education programmes and permission-to

start new co-me or training) Regulations, 2002 notified on 13.11.2002 and National

Council for Teacher Education (Recognition Norms and Procedure) Regulations,

2007 notified on 10.12.2007}
· ··

teacher education programmes and permission to start new course or training)

Regulations, 2002 notified on 13.11.2002 and National Council for Teacher

Education :Recognition Norms and Procedure) Regulations, 2007 notified on

10.12.2007 ·

.

Or

(c) 4-years degree of B.A.Ed./B.Sc.Ed. from 'any National Council for Teacher

Education recognized institution.

(b)

(a) Post Graduate with at least 50% marks (or its equivalent) from recognized

Universityand Bachelor of Education (B.Ed.) from National Council for Teacher

Education recognized institution.
·

Or

Post Graduate with a, least 45% marks (or its equivalent) from recognized

University and Bachelor of Education (B.Ed.) from National .Council for Teacher

Education recognized institurion {in accordance with· the National· Council for

.Teacher Eliucation (Form .of application for recognition, the time limit of ·

,l"n\.........,;e,c,;"'" .,...,f rion"'l;,...r:iit;n" ,1?tPT'ff\1-nof11'\n n.f nnrt'Y'IC! and ?ft:a..;tl?T£1C:fnr ??rnanitinn nf
? v._,.,.,...,.., ..., .....,,. ..,t" __ .., , -- .. ?· .- - ..., -· -·-··---- ·-· --·-·-o··-?---- --

,,':

5. Senior Seco-idary/
Intermediate (For Classes XI-

XII)
.

Or

'I

Or

.or Colleges) Ree:ulations. 2014.

MINIMUMACADEMIC AND PROFESSIONAL OUALIFICATIONS

Bachelor's cegree with Physical Education as an elective subject with 50% marks

Or
.

Bachelor's cegree with Physical Education as an elective subject with 45% marks and

participation.in National or State or Inter-University competitions in sports or games

or athletics recognizedby Association of Indian University or Indian Olympic

Association

Candidateswho have passedthe Senior Secondary examination (+2) or its equivalent.

and· have participated in
.

sports/games at least school/college/district level in

accordance W!th the and National Council for Teacher Education (Recognition Norms

and Procedure)Regulations, 2007 notified on i0.12.2007}
. Or

. Senior Secondary(Class XII or its equivalent).with at least 45%. marks from

. recognized board {in accordance with the National Council for Teacher Education·

(Form of apolication for recognition, the time limit of submission of application,

determination of norms and standards for
· recognition of teacher education

programmes and permission to start new course or training) Regulations;2002 notified

on 13.11.2002

·
·

and

(b) .Certificate/Diploma in Physical Education of duration not less than two years (or its

equivalent) from any National Council for Teacher Education recognized institution ·

(a) Senior .Secc,nd¥Y(Class XII or its equivalent) with at least 50% marks from

recognized board
.

(c) Post Graduate with at least 50% marks (or its equivalent) from recognized

University and B.A.Ed./B.Sc.Ed. from anv NCTE recognized institution.

..
'•

.LEVEL

2.Secondary,High
School (For Classes

IX-X)
.

Second Schedule

{See Sub-regulation (2) of Regulation (4)}
.

.

.

.

The National Council for Teacher Education [Determinatien of Minimum Qualifications for Persons tobe recruited

as Physical Education Teachers in Primary, Upper Primary, Secondary,Senior Secondary er-Intermediate Schools

1. Primary and Upper
Primary !For Classes I

to vnu
.

.

Or

Bachelor's cegree with 45% marks and having participatedin National Or State or

Inter-University sports or games or athletics
·
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:3. Senior Secondary/
Intermediate For

Classes XI-XII)

Or

For deputed in-service candidates (i.e. trained Physical Education Teachers/ Coaches)-­

-Graduation with 45% marks and at least 3 years of teaching experienceas per National

Council for Teacher Education (Recognition Norms & Procedure) Regulations, 2009

Or

Graduate in Physical Education with 40% marks
. .

Or

Graduate with PhysicalEducation as an elective subject with 40% marks
.

Or

raduate who participatedschool, Inter-Collegiatein sports/gamesor passed NCC 'C'

Certificate in accordance with the National Council for Teacher Education (Recognition

Norms and Procedure) Regulations, 2007 notified on 10.12.2007} •

Or

Graduate in PhysicalEducation i.e. B.P .Ed. course (or its equivalent) of 3 years duration ·

. Or

Graduate having represented State/University in sports/ games/ athletics
.

Or

Graduate who has secured 1•t, 2nd or 3rd position in Inter- Collegiate sports/games

tournaments/possessing1,ic;;c'C' Certificate or passed basic course in Adventure Sports
. Or

.

.

G1c:u:luatc; with one year training .prcgramme in Sports Science, Sports Management.

Sports Coaching, Yoga, OlympicEducation, Sports Journalism etc. {in accordance with

the National Council for Teacher Education (Form of application for recognition, the

time limit of -submission of application, determination of norms and standards for

recognition of teacher education programmes and permission to start new course or

training) Regulations, 2002 notified. on 13.11.2002

And

(b) Bachelor of Physical Education (B.P.Ed. ) of at least one year durat:on (or its

equivalent) from any National council for Teacher Education recognizedinstitution
.

' .
.

Bachelor of Physical Education (B.P.Ed.) or Bachelor of Physical Education (BPE) or

Bachelor ofScience (B.Sc) in Health and Physical Education .and Degree in Sports

with at least 55% marks as per National Council for Teacher Education (Recognition

Norms and Procedure) Regulations, 2009.
. 'or

At least 50% marks in the B.P.Ed. degree/B.P.Ed. (Integrated) 4 years professional

degree in · accordance with the and National Council fer Teacher Education

(RecognitionNorms and Procedure) Regulations, 2007 notified on 10.12.2007}
. Or

B.P.Ed. with atleast 55% marksor B
..
P.E. Course (or its equivalent) 'of 3 years duration

· with. at least 50% marks {in accordance with the National Council for 'Teacher

Education (Form of application for. recognition, the tiine limit of submission of

application, determination of norms and standards for recognition of teacher education

programmes and permission to start new course or training) Regulations, 2002 notified

.on 13.11.2002
And

(c)M.P,Ed, of at least 2 years duration from any National Council for Teacher Education

recognized institution.

JUGLAL SINGH, Member Secy.

[ADVT III/4/Exty./131/2014)
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